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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY

Eighteenth Session
Date of Commencement .. January 29, 2020
Date of Adjournment .. February 12, 2020

Date of Prorogation .. February 12, 2020 (At the conclusion
of its sitting) S

Number of sittings ; i 104 Ten)

Party posiTioNn oF FourTEENTH KERALA LEGISLATIVE ASSEMBLY
(As on January 29, 2020)

Ruling
Communist Party of India (Marxist) )
Communist Party of India L2109
Janata Dal (Secular) e 03
Nationalist Congress Party . 02
Congress (Secular) . 01
Kerala Congress (B) . 01
Communist Marxist Party Kerala State Committee .. 01
National Secular Conference .01
Independents 5205
Opposition
Indian National Congress 2l
Indian Union Muslim League . 18
Kera'lé Congress (M) a0
Kerala Congress (Jacob) n O
Bharatiya Janata Party o B
Independents LB
: Total . 139
Speaker EE b
Grand Total . 140*

* 106- Kuttanad vacant
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Speaker
SHRI P.' SREERAMAKRISHNAN
Deputy Speaker
SHr1 V. Sasi

Council of Ministers
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10.
11

12.
13.
14.
15.

Shri Pinarayi Vijayan, Chief Minister

Shri A. K. Balan, Minister for Welfare of Scheduled Castes, Scheduled
Tribes, Backward Classes, Law, Culture and Parliamentary Affairs

Shri E. Chandrasekharan, Minister for Revenue & Housing

D KT, Jaleel, Minister for ‘Higher Education, Welfare of
Minorities, Wakf & Hajj Pilgrimage

Shri E. P. Jayarajan, Minister for Industries, Sports & Youth Affairs
Shri M. M. Mani, Minister for Electricity
Shri K. Krishnankutty, Minister for Water Resources

Smt. J. Mercykutty Amma, Minister for Fisheries, Harbour Engineering &
Cashew Industry

Shri A. C. Moideen, Minister for Local Self Governments
Shri K. Raju, Minister for Forests, Animal Husbandry and Zoos

Shri Ramachandran Kadannappalli, Minister for Ports, Museums and
Archeology

Shri T. P. Ramakrishnan, Minister for Labour & Excise
Prof. C. Raveendranath, Minister for General Education
Shri A. K. Saseendran, Minister for Transport

Smt. K. K. Shailaja Teacher, Minister for Health, Social Justice and
Woman and Child Development



16.
17
18.
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20."

Shri G. Sudhakaran, Minister for Public Works & Registration
Shri V. S. Sunil Kumar, Minister for Agriculture

Shri Kadakampally Surendran, Minister for Co-operation, Tourism &
Devaswoms
Shri P. Thilothaman, Minister for Food & Civil Supplies

Dx. T. M. Thomas Isaac, Minister for Finance & Coir.

Leader of the House
SHr1 PiNaraY1 VIAYAN

Government Chief Whip
Skrr K. Raian

Leader of Opposition
SHRI RAMESH CHENNITHALA

Secretary
SHrI S.V. UNNIKRISHNAN NAR



RESUME OF BUSINESS TRANSACTED DURING THE EIGHTEENTH
SESSION OF THE FOURTEENTH KERALA LEGISLATIVE ASSEMBLY

The Summons dated January 23, 2020 for the Eighteenth Session of the
Fourteenth Kerala Legislative Assembly was issued to the Members on
January 23, 2020. The Session commenced at 9.00 a.m. on Wednesday, January
29, 2020 and adjourned sine-die at 4.24 p-m. on Wednesday, February 12, 2020.
The House met on the following days, viz., 2020 January 29, 31, February 3, 4, 5,
6, 7, 10, 11 and 12 (10 days of sittings). The House transacted business for 62
Hours 3 Minutes.

Governor's Address

The Governor Shri Arif Mohammed Khan addressed the Members of the
Legislative Assembly at 9.00 a.m. on January 29, 2020. The discussion on the
Motion of Thanks to the Governors Address commenced on February 3, 2020
with Shri §.Sarma moving the following motion:

“2020 mmael 29-20 oo VUdHRAd c,og MIVATIEWEBERIS" HalY
@JMonemm” MWaneensEBud waIdsHAEss” MM coaingjsaman.”

The discussion on the Motion of Thanks lasted for 3 days, viz., February 3,
4 and 5. The Motion was adopted on February 5, 2020. The House devoted 11
Hours and 45 Minutes for the discussion on the Motion of Thanks and 53
Members participated in the discussion.

Message from the Governor

On February 10, 2020 the Speaker reported to the Assembly the Governor's
reply to the Motion of Thanks which was adopted by the House on 5t February
2020. - -, !

Obituary Reference

On January 31, 2020, the Speaker made reference on the demise of Thomas
Chandy, Member of the Fourteenth Kerala Legislative Assembly. Shri Pinarayi
Vijayan, Chief Minister and the following Party Leaders and Members associated
themselves with the sentiments expressed by the Chair.

Shri Ramesh Chennithala, Leader of Opposition

Shri P. Thilothaman, Minister or Food and Civil Supplies
636/2020.



Shri V. K. Ebrahim Kunju

Shri Mathew T. Thomas

Shri P. J. Joseph

Shri A. K. Saseendran Mimetes for Transpest.
Shri Anoop Jacob

Shri Ramachandran Kadannappalli,. Minister for Ports, Museums,
Archaeology and Archives

Shri O. Rajagopal
Shri K. B. Ganesh Kumar
Shri P. C. George

As a mark of respect to the deceased, the Members stood in silence for a
while and the House adjourned to meet on 3% February, 2020.

On February 3, 2020, the Speaker made reference on the demise of
T.N.Chathurvedi, former Governor of Kerala, M.Kamalam, former Minister,
S. Sundaramanikyam, P.T.Mohanakrishnan and V. Balaram, former Members. As
a mark of respect to the deceased, the Members stood in silence for a while.

Panel of Chairmen

The following Members were nominated to the Panel of Chairmen for the
Session

Shri P. K. Basheer
Shri G. S. Jayalal
Shri S. Rajendran

Questions
' Details regarding the number of notices of questions received and the
number of questions answered on the floor of the House are given in Appendix I.
Correction of answer to Starred question:

On 10th February 2020, Corrected Answer and Statement correcting
the answer to Starred Question No. 137 dated 1-11-2019 of the Sixteenth
Session of the Fourteenth Kerala Legislative Assembly was laid on the Table by
Shri A, C. Moideen, Minister for Local Self Governments.



During the Session 7 notices ofAdjoummmt Motions were received. Out of
- these consent was withheld for six notices after hearing the Minister concerned.
Ome notice was talren up for discussion as deta:led below.

On February 10, 2020 the Speaker informed the House that Shri Sunny

- Josepk and thrée other Members had given notice for moving an adjournment .

mohonreganﬁngthemmrepoﬂedwhaveamenmtheAgnculmSectwofthe

- State, AstheMm:sterfmAgncuImexpressedhnswﬂhngnesstodmcussthe -

rnotwn. the Speaker granted permission to moving of the ad_]oumment motlon and
announced that the motion would be taken up at- 100 p.m. :

At the appointed time, Shri Sunny Joseph moved the motion that “The
House do now adjourn.” Ten Members took part in the discussion. Shri K. Raju,
Minister for Forests; Animal Husbandry and Zoos, Shri P, Thilothaman, Minister.
forFoodandCivi!SuppliesandShl:iV S. SunilKnmar'Mmlsterfor'Agrwulture
replied to the points raised during the discussion. As the motion moved was not
pressed it was declared lost. :

Details of notices of Adjournment Motions in respect of which eonsent was
withheld, after hearing the views of Ministers concerned on the floor of the House'
are gwen in Appendix II.

Calling Attention

During the-Sessi'on 14 Statements were made by Ministers under Rule 62,
details of which are given in Appendix III

mmwmmmm

DunngtheSessxon, 81 matters were raised in the House by Members under
Rule 304, details of which are given in Appendix IV,

Papu:hidonﬂnm
The details of Papers laid on the Table are given in Appendixv




_Pmemnﬂun of Reports
The following Reports were pmsented on the dates noted against each

The Seventeenth Report of the Business Advisory Committee. |3-2-2020

2 |Special Report of the Subject Committee-X on the|5-2-2020
comprehensive development of the wildlife habitat.

3 | The 65% to 70 Reports of the Committee on Public Accounts. |6-2-2020

4 |The Report of the Subject Committee-IX on The Kerala|7-2-2020 |
Municipality (Amendment) Bill, 2020. '

| 5 |The Report of the Subject Committee-IX on The Kerala|7-2-2020
| Panchayat Raj (Amendment) Bill, 2020. -

6 | The Report of the Subject Committee - XIV on The Korala | 7-2-2020
Christian Cemeteries (Right to Burial of Corpse) Bill, 2020.

7 | The Twenty third Report of the Committee on Estimates. 11-2-2020
| 8 [The Sixth report of the Committee on the Welfare of Youth | 11-2-2020
and Youth Affairs. '
9 |'The Forty Eighth to Fifty Secoud Reporis of Local Fund!12-2-2020
| Accounts Committee.
Consideration of Report

The Seventeenth Report of the Business Advisory. Committee was adopted _
by the House on 3-2-2020. '

Statement under Rule 300 _

On February 3, 2020, SmtKK.Shailaja Teacher, Minister for Health,
Social Justice and Woman and Child Development made the following statement
under Rule 300, tegnrdmg the clrcumstances in the wake of the confirmation of
corona virus infection in the State. : ‘

“oaainaioel m.-imm’ld BMINIEE BSHISOTD HRUOMY’ njsdmn.nstgm" GeRdo
ERRER PRSI SR 0aumUIEl HITNB S aMONIAl SAIG006M  BDAIOMY’
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Government Resolution (Rule 118) :

On February 6,2020, Shri E. P. Jayarajan, Minister for Industries, Sports and
Youth Affairs moved the following Resoluuon under Rule 118.
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Shri K. C. Joseph moved amendment to the resolunon

The an_mndmcnt moved by Shri K. C. Joseph was declared lost and the
resolution was unanimously adopted by the House.

ConﬁduuﬁmofAmeRuh

{1) On February 12,2020, Shri M. Vmcent moved Amendmenis to the
Kerala Secretariat Subordinate Service (Amendment) Special Rules, 2017 issued -
in G.O.(P) No.4/2018/G.A.D. dated 17-5-2018 (S.R. 0.No.304/2018). The Chief
Minister replied to. the points raised. The amendments’ were withdrawn by the
leave of the House..

(2) On February 12,2020,Shri M. Ummer moved amendments to the Kerala
" Special Marriage (Amendment) Rules, 2019 issued in G.0.(P) No. 23/2019%Law -
dated 4-10-2019 (S.R.0. No,777/2019). Shri A. K. Balan, Minister for Welfare of
Scheduled  Castes, Scheduled Tribes and  Backward  Classes,
Law, Culture and Parliamentary Affairs replied to the points raised. Then the
House adopted the followmg amendments.
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RulmgsbylheSpeaker

1. On' 4* February ,2020, the Speaker gave . the fol!dmng Ruling regardmg the-

Point of Order raised by Shri M. Ummer regarding the leakage of decisions taken
by the Business’ Advisory Comrmttee
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“The proceedings of a committee are treated as conﬁdential and it is not
permissible for a- member of a committee or anyone who has access to those
proceedings to communicate,: directly .or indirectly, to the press or any other
persons any mformation regarding the proceedings, including the report or any
conclusion arrived at finally or tentatively, before the report is presented to the
House.” (page 839, 7“'Edmon)
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2.0n12% February 2020 the Speaker gave the followmg ruling on the pomt
of order, regarding the publication of rules in F.nghsh the parent Act of wh:ch is
in Malayalam raised by Shri M. Ummer. :

wwaava alqpedio 2019-00 omeg Tyay aqals msOm. m;amoo '
MNAUIMEEE  aYwemeand miose, 1994-ec 0HRE olROGo el oo,
1994001 omog Qﬂﬂ«mq:peng‘l oo agaminl @@m0  ajonoigalafigas@oe
5-2-2020-0" aosqes SR OPDALPII®  agat (SRO  Nos. 1212020
- 828/2019, 829/2019) ol evawlenEm” agoagl5aNafl5eRemaws, - acKEago
qmaﬂowaﬂmwaﬁomgpm3nﬂmmwugmaﬂwﬂ
N1 ajodqi5allale’”  BOEEICDORMe  ERGIEMMING  WANZKY qslwf
SNV AT mimmmquwﬁsmqw '

20195 AIIeBEle00qS alSEaM Lol @2k magsnﬂa_ead DR
MoaniniHameaTlal  MigDEIMEaG]S m;,mmw soyodstige  quouimmasIniqje
USAGDIYo  MEFEMVIDeRDEAM U oD IGo  POOOIEHA @R @dN )
. dlnAacleaangasoai. .

el ayune ool Sa)0d nmoo;,aauu allveanw)
a.un‘lomouﬁmqmom mydwasamol ng}@mmm aROIeH Ve aemog eamu‘lms



14

ARQPRASID oM YTV 0100q15NeaM AGEB B3R MO Wolal
83l njonq._ﬁnl‘lmnm muﬂaﬁlmmmﬂq. aBOmBIRe  HOOMONITE
_memogmﬂaﬂ ajoRgjgalla] algemmges Qoq;'lnu' 8IndH wﬂlmom,gma'n«ﬁ'cmmcrn
aldMdo BEIDIBo 2IGRBEDS  Woiffleat’ A I@Ic8 @81 9sab ajoonjgallaeaarram”
oLndmnosin eacgaEloimmo.. ponied scameesnaes aadgleolsd 348 (3) ol _
FROIWER Qi3I0 PUBOEOIE] afigms" . .
BT Moo, U8 20K0E BIMOIM AREOEAM  Qelmlaaamn
@RSiounomacss 5B ajosqisallcesadl Qe avmdednglal @R AREL
némon eaarailad m_' mUIFIcsmemoasmor’ Qaxed Qud DaKgmR.
MigDIIMOGIS MRNMIZOS MIVWEI 07D EDUKIRO wﬂwuﬂaow 00NaIN}0
ANGAT PMBIAHIT alksdio FUNDOSAIOMODIND BRI e:nnelmmnm MBald)
NAI MBIV Ralwd mRAITIEamD. .

pR@RMommaf  Ssiedladg @am#lmamag, Ugnn  EMDABOW  ASQIC
mm,soﬁﬂ DINBEMOTITE myafloflenas. gaglel alnoaduleongs 1994-0c1 cmop
alRROon’ 036’ alose, 1994-001 aang ilavigpeligl mioee agavilal qga.omo
_ apofusnny‘lw oagls midencan aigsmod (SRO Nos. 828/2019 po 8292019 po)
QAUSORCVNO MYaODo aoocnamﬂe,p RoeKldo algemgo PalalGamgo annoosmg;o
ERMEITWRGGe - PUlBQSMPAID AIGHO QJUIMSS  ORAIDINETM
SISTRYANMIAT.

RO0@e  @JWIMAS@e PP  alexsawlalen)s  ERWBRINOQYS
MpWleam@erw 8B  agaldanoame ey eiglegeon] MIMWees. auas
-agemgloel aigo 238 @)e00q8n QA AKGHINM FSIOMDT ajadqisallaes’ |
ag)v)’ &0aMaR. P MSalsigo SaRN@N BRUISGIEANNM BHFIQMME. qUaYBIC
alSEBgosm” (@n.na.aﬂmmaﬂm and’ MINLey s muaye” soilglges qn&gt&
~tglewowm (prior scrutiny) gsoam nmﬂsnnaam mAYOS VY -ﬁmg'lagas
@aNateanawlm’ allatiee 2GR mﬂsmm an,lora;o Salgyan SO
WQINERAYT. @agjod @w mmummmﬂmom oy’ m‘lg’lm“
erynenigoameaicicelieje mmmo MSalsliid @¥INNCHRMEGINIMIDES]
@rdlafleses. - .

3. 0On |22 February, 2020 the Speaker gave the following ruling on a point

of order raised by Leader of Opposition regarding non receipt of timely answers to
questlons asked on the floor of the House,
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4 On 12¢ Febmary 2020, the Speakm‘ gave the followmg rulmg on the
- point of order, onthepomtofordermsedbySth D. Satheesan regarding the
non-allotment of time to discuss and to ~vote on the ﬁnal supplemenlary demands
for grants in the current Session itself,

mswnm’la; ot v wwme;dmnam auomuﬂg aaeiia .
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Wemfiensm’. qe P oAeoqariaemonl ERGED  AERIFRMINT e
mqlagnsamwuq‘qggmmﬂmmw m‘lmmmnﬂago«um@_ﬁ‘
amuj‘hg’ oaylapasal adal Oang’ aodal 31-0" gmpon ARICEOTIEAE'
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aKDMIRIBMOMMKDS HIQJITICE MBI B0 @ 2984 31-a7 qmuoo)
anqesiod aclowalmsgpee @0 &VIQMME SunoRNG by Sy’
n.btmuannmmman“ DORDAID RO, wm,gmﬂms msaligaomiad ang
KGPONMINIRj TVEROS MOFOR TLAADSTIIN O] umwmﬂdmnm WTIMIQHD
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Legilhlive Business
I Bills Passed : o _

The following Bills were introduced, taken up for consideration and passed
by the Assembly during the session. _

1. The Kerala Mumicipality (Amendment) Bill, 2020 (BxllNo 239).

2. The Kerala Panchayat Raj {Amendment) Bifl, 2020. (Bill No. 238).

3. The Kerala Christian Cemeteries (Right to Burial of Corpse) Bill, 2026.
-(Bill No. 243).

Details regarding the date of inir'oducﬂo'n and passing of Bills mentioned -
above are given in Appendix-VI. The salient features of the aforesaid Bills are
given in Appendix-VII
II. Laying of Bills Assented to ;

LTheKﬂnhVeumaymﬂAnMSmesUmmy(Ammdlmn)Blﬂ.
2019. (B:llNo.2I7)
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2. The Kerala Anganawadi Workers and Anganawad: He!pas' Welfaxe
Fund (Amendment) Bill, 2019. (Bill No. 216).
3. The Kerala Appropnauon (No. 4) Bill, 2019. (Bill-No. 233),

4. The Kerala Co-operative Hosp:tal Complex. the Academy of Medical
Sciences and Alhed Institutions (Taking ovet and Administration) Bill, 2019 (Bﬂl-
No.215) '

5. The Kerala Panchnyat Raj (Amendment) Bill, 2019 (Bill No. 214)
6. The Non-Rnsldent Keralites' Welfare (Ammdment) Bill, 2019
“(Bill No, 230) ,

7. The Kerala Municipality (Ammdmem)'nm,- 2019 (Bill No. 219)

8..The Madras Hindu Religious and Charitable Endowments (Amendment)
Bill, 2019 (Bill No. 221)

9. The Kerala Jewellery Workers' Welfare Fund (Amendment) Bill, 2019 |
Bill No.218) ' ' - |
10. The Kerala Police (Amendment) Bilt; 2019 (Bill No. 213)

1. The Kerala Prevention of Damage to Private Property and Payment of
COmpensatxon Bill, 2019 (Bil! No. 224) :

12. The University Laws (Amendment) Bill, 2019 (Bill No, 225)

I3. The University Laws (Amendment) (No.2) Bill, 2019 (Bill No. 226)
14. The Kerala Farmers' Debt Relief Comrmsslon (Amendment) Bill, 2019
(Bili No. 231)

15. The Kerala Madrasa Teachers' Welfare Fund Bill, 2010 (Bill No. 220) }

16, The Kerala Micro Small and Medium Enterpnses Facilitation Bill, 2019
(Bill No. 222)

17. The Kerala Industnal Single Window Clearance Boards and Industnal
Townshlp Area Development (Amendment) Bill, 2019 (Bill No. 227)

636/2020.
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18, The Kerala Metropolitan Transport Authority Bill, 2018 (Bill No. 103)
19. The Kerala Farmers' Welfare Fund Bill, 2018 (Bill No. 151)
Il Bills referred to Subject Committee and Presentation of the  Subject
Cammmee Report L

Three Bills were referred to concemed Sub]ect Committees and the Reports
of the Subject Committees were presented to the House Detaﬂs ﬂlmof are given

in Appendix-VIIL
: IV Bills published and circulated to Members

In addition to the Bills mentioned under item I, Seven Bills were pubhshed
andcirculatedtotheMembets Detaﬂsthemofaregwen mAppmdxx—D(

E o » l B -
1. Budget for 2020-2021

_ The Minister for Finance and Coitr presented the Budget for the Fmanc:al
Year 2020-2021 on 7-2-2020. The General discussion on budget was held on
" three days, viz., 103, 11 and 12% of February, 2020. The House devoted 8 hours
and 40 minutes for transacting Financial business relating to the Budget for
2020-2021. 47 members (mcludmg chief Minister and Mnmster for Finance and
Coir) partxc:pated in the discussion.

2, Supplementary Demands for Grants

The Minister for Finance and Coir laid on the Table the final Batch of
Supplementaxy Fmanc;al Statement for the year 2019-20on 7- 2- 2020.

Question of nm of Privilege :
(D On 12% February, 2020, the Speaker informed that consent has been
uqtbbe]d to the following notices of questions of breach of pnwlege

1. sacdavigla’ amoalaiioal SENFPMIS” HOLIBM” aldcs0sinm {n)oﬁn.lm.lﬂ.g
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i/ The Speaker further informed that the followmg notices of question of Breach

_of Privileges are under the consideration of the Chair :
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aqaf molalm smoglay.

. The number of persons who. ‘witnessed the proceedmgs of the  Assembly
during the Session was as follows: '

Public Gallery : : 1940
‘Speakers' Gallery . o80
Distinguished Visitors Gallery  : 120

Termination of the Session |

The Eighteenth Session of the Fourteeath Kerala Legislative Assembly was
prorogued with effect from February 12, 2020 at the conclusion of its sitting vide
Notification No. 413Table-1/2020/Leg. dated 13% February, 2020.
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APPENDIX-I

STATEMENT SHOWING DETAILS OF QUESTIONS ASKED BY MEMBERS
DU'RING THE EIGHTEENTH SESSION OF FOURTEENTH KERALA

LBGISLATIV'E ASSEMBLY
1| Number of Notices Received and Registered (3-2-2020, 12-2-2020) (2+3) |'4192 -
2 Numbes of Starred Notices Received and Registered 2177
3 [Number of Unstarréd Notices Received z'md'Registered _ 2015
| 4 |Notices Disallowed . _ 34

5 |Notices Withdrawn- - - | 9

6 Numb_er of Nblicés Admitted as Starred _ ' 1732

7 | Number of Notices Admitted as Unstarred B 2417

8 | Total Number of Notices Admitted as Starred and Unstarred (6+7) | 4149.

9 |Total Number of Starred Questions in the Printed List - 210

10 | Total Number of Unlstarred Questions in the Printed List : 2592

11 Total Number of Questions ' _ 2802

12 | Number of Answers Received on Allotted days itself : - 840

13 |Number of Answers Received Late and Published as per Bulletin 1844

(Up to the publication of Late Answer Bulletin on 26-2-2020)

14 | Answers to be received S s
15 Numbéf of Questions Answe'red on the Floor o 23 .
- 16 {Number of Instances allowed to as Supplementary Questions | 146

17 |Number of Supplementary Questions Answered on the Floor 164

18 | Number of Short Notice Questions Received ' 3

19 | Number of Short Notice Questions Allowed 0

20| Number of Notices Received for Half an Ho_ur Discussion .0

21| Number of Half an Hour Discussion Allowed 0

636]2020-




© 26

' APPENDIX-II

CONSENT WITHHELD AFI'ER HEARING MINISTER CONCERNED

‘Sl. Date Name of | Minister Subject Matter
No. Member | who was
who gave | heard .
_ the Notice -
1 |February {Shri ~M.|Chief |[The  serious - situation
3,2020 | Vincent . |Minister |repoited to have arisen
and three consequent to the murder of
other Sangeeth, a - native of

Members Kattakkada,

- ' Thiruvananthapuram by.
mining mafia and the
reported lapse from the part
of Police in dealing this

_ case. ' _

2 |February |DR. M. K.|Chief |The serious situation
4,2020 {Muneer |Minister |reported to have arisen
and three ' consequent to the detention

other of two students hailing from

Members Kozhikode, who =~ were
bocked under U.A.P.A. for
their - alleged link with
Maoists. _

3 |February [Shri K. C.|Minister {The - serious - situation
- 15,2020 |Joseph and|for reported to have arisen
' three other|Finance, |Consequent on the deadlock

Members |and Coir |formed in the development
activities of Local Self
Government Institutions
consequent to Treasury
jregulations, :
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Shri K. M.

February ‘Chief The apprehension among:
6,2020 |Shaji and Minister [the people that had arisen
three other consequent to the reported
members - linclusion of questions in the|
_ |questionnaire for census
which may enable the
Central = Government to
. " |prepare N.P.R.
February |Shri P. K.|Chief The ' stalemate  occured in
111, 2020 |Basheer |Minister [the post flood rehabilitation
and three ~ |activities in the State due to
other the reported failures in the
Members implementation of Rebuild
' Kerala Initiative.
|February |Smt. Chief The  apprehension and
12,2026 |Shanimol Minister |insecurity among the people
- Osman and " |consequent on the alleged
three other laxity of Police in curbing
Members - |reportedly increasing crimes
against women and children
in the State. |




o

_APP-E'NDIX-III

5, 2020

Husbandry and |

Zoo

* CALLING ATTENTION
Sl | Date Name of | Minister who Subject Matter
No. Member | made statement '
. who gave !
_the Notice
1 {February {Shri =~ K.|Minister  for|The necessity to exert pressure on |
3, 2020 | Suresh Finance  and|the Central Government to rectify
Kurup Coir {the -policies that decelerate the
developmental activities of the
State and to provide eligible
financial allocations. '
2 {February |Shri P, T.|Minister for{The necessity to start the
3,2020 |Thomas  |Local Self | functioning of Brahmapuram
' C '| Governments . | Sewage Treatment Plant urgently.
3 |February {Shri. T. V. Chief Minister {To the apprehension crcated '
| 4,2020 |Rajesh among the people in coastal areas
' consequent to the move to collect
data regarding the buildings
within the 100 metre periphery of
{ high tide line in the State.
4 |February |Shri Minister  for; The necessity to - conduct the
4, 2020 |Manjalam |Local Self forthcommg election to Local
kuzhi Ali | Govemments :Self_ Governiment Institutions in
o ithe State using ballot paper
linstead of Electronic Voting
_ ‘Machines. _ '
S |February [Shri C.K.|Minister for To the apprehension created
| Saseendran | Forest, Animal among the farmers consequent to

the propagation that land within 1
K. M circumference of Wild Life
Sanctuaries in the State will be
notified as ‘eco sensitive areas’.- |
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6 | February |Smt. |Minister  for| The necessity to take steps to fill
5,2020 | Shanimol |Health, Social{the vacancies of doctors in
Osman  |Justice ~ and Alappuzhh Medical College. '
Woman  and
Child ‘
Development
7 |February |Smt. _Chief Minister | The necessity' to formulate a
6, 2020 |E.S.Bijimol | : ' jbint ‘action plan “of . various
' Departments to uplift the mental
health and intellectual standard of
adolescents in the State to help
_ them lead a value based life.
8 |February ' Shri Abdul|Ministet  for | The necessity to solve the various '
6, 2020 |Hameed. P. |Health, Social issues being faced by the
Justice and | differently abled people in the
Woman  and |State.
Child
Development
9 |February |Shri ' Raju|Minister  for|The riéoéssity t0 réctify the
10, 2020 |Abraham |Co-operation, |Central Government policies that
' * | Tourism = and|cause crisis in the co-operative
_ | Devaswoms {sector of the State.
10 |February |Shri "T. J.|Chief Minister {The necessity to implement the
10, 2020 |Vinod Coastal  Regulation  Zone
- notification, 2019 in the State.
11 |February [Shri-  K.|Chief Minister |The necessity to be vigilant
11, 2020 - | Rajan o against the Central Govemment

move to privatise Public Sector

Undertakings.
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| 12 |February |Shri - Roji|Minister ~ for|The = necessity to provide
~ {1,2020 |M. John |Health, Social|assistance including pension to
Justice  and|the patients with kidney failure in
-|Woman  and|the State,
Child
Development -
" 13 |February |Smt. Veena |Minister  fori The necessity to  envisage
12, 2020 | George Health, Social | programimes lo ensure women |
‘ Justice and | safety in workplaces in the State.
Woman  and
Child
Development
14 |February |Shri  P.J.|Minister  for|The necessity'_ to take steps to
|12, 2020 |Joseph Forest, Animal prevent the frequently occuring
Husbandry and | wild animal attacks in agriculture
- {Zoo .  |fields adjacent to forests in the
State.
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APPENDIX-IV

MATTERS RAISED BY MEMBERS UNDER RULE 304

Monday, February 3, 2020
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Monday, February 10, 2020
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APPENDIX V

PAPERS LAID ON THE TABLE

The following Ordmances were laid on the 'Ihble

@0 mcﬂnn‘lmuﬁcrméag
DNIB | Botte| o . Goi@”
1| 2 3 _ . 4 o
1 2020 1 2020-00: @ amog @Iy savalgoimi(aaog’ g
il BOﬂD'G&O(EcAJ) axdasimamd®
2 120200 9 2020-0e4 1 asmog ugem‘lcmglgl @0ar” ansdlgad
TO@WRTVAY; © EEMOBAIHB eRRW”  osegonx
qodoulmnaday” ‘ : '
3 | 2019 43 12019921 41 ocaeg Aoy (paqlew’ Soas”
eeogi) ssdavimaioy’ -
4 | 2020 4 2020-001 81 cxm0g m1moco3cru (suqflol B3ac
: : mog‘tru‘) Sdaimadang’
5 2019 42 2019-g01 61 saa@ cq;gg warm’ @Ryag’ awﬁq‘lm)m}
_ sogy (weencfoang) sodaimaday” .
6 2020 3 2020-021 @ caog aqug” Larty’ eyaf’ qudafiovay]
_ . Sogy” (mmnﬁ“oma@‘) sodaimadms”
7 2020 7 2020-p21 - @1 caag m@'lm@gom mémﬂsg"
' SR (manc@‘bmag‘) eadarimaday” .
8 2020 g 2020-001 @l e0g ool AMBAnwd  anenE]
' _ _ (wmoacfonad) @adavimaday” _
g 2019 4 2019-0e1 emeg coakle  Olgghadd el Ty
(esrum)) asdavimadoy” o .
10 - | 2020 5 |2020-¢21 co0g GBOKNe g goan eauodoy’
A (esawan) aadaimaod” :
1 2020 6 2020-0a1 31 6@ GdI-adnjeogial emamg‘lnu
o {mesocfond) asdasimadomy”

636/2020.
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1 2 3. o 4
12 2019 40 2019—091 dl cunog QI WNEHA D (enencfoadd)
_ ' . adaimaday” . )
13 2020 2 {2020-0e1 @ Ga.08 nm(\DéGMrﬂdﬂﬁ (rsroma@"mmn@‘)
' ao@cuﬂmaécm

Wednesday, Fcbmazy 3, 2020,

1 Papers as per rule 166(1)

nnsmdumm‘lmg

@0 | agyadiend.a. .

(_pm"d} maud mois ool |
1| 8582017 m’la(nmong)m))mmj@ 260/2017/gan0e | 28-12-2017
2 | 8592017 |sfl.efago.epay) mmid261/2017/ean00 28-12-2017

3 | 86072017 |sN.a(ago.aday?) maud262/2017/6a00 | | 28-12-2017

S 4| 2282019 |mle(ordgl) moud 82120198000 14-3-2019
5 | 3892019 |e.e.(ago.ago) maud 70/2019/ga000 §7-6-2019
6 7472/2.019 #.a.(al.) moud 17/2019/a00 9-7-2019

7| 6712019 |se(ngo.ngav) maus 124/201%/aa000 18-8-2019
8 | 6722019 |sil.a(apo.sav:) maud 125/2019/ca0s0 18-8-2019
9 | 7532019 |ste(af) maud 40/201%ano0 ' 13-10-2019
10 | 7762019 | ed.a.(ago.nps) mmid 164/2019ga000 21-10-2019
1| 7952019 #.8.(all) Omsd 44/201%can0s 29-10-2019
12 | 8032019 |sn.e.(@ndgl) maud 2957/20196an00 2510-2019 |
13 | 804/2019 |ene.(emddl) mansd 2955/201%ga000 25-10-2019 |

14 | 8052019 |em.e(endd) mmud 30552019000 2-11-2019
15 | 806/2019 | efle(agpo.0grst) e 171/201%0a000 1-11-2019
16 | 8072019 |&e.{ago.cprv) menud 147/2019/ea000 2-10-2019
17 | 8132019 |sfle.(afl) maud SO/20196an00- 5-11-2019
18 5-11-2019

- 81572019

&.8.(afl.) mud 51/2019/6a000
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826/2019

19 &.8.(ago. ) maud 168/2019ea000 | 30-10-2019
20 | 83012019 |mle.(af) moud 5220196000 5-11-2019
21 | 83172019 |site(afl.) maud 53201%en0s0. 7-11-2019
22 | 8552019 |sle(an) mmud 82019 &eg.end.anl. | 11-11-2019
23 | 858/2019 | gavopasV19/2019/s ag.cun. | 1112019
24 | 859/2019 | apasapasl/19/2019/e. g, i 1-11-2019
25 | 860/2019 | agrsngel/19/2019/m1.g.au. 11-11-2019
26 | 8612019 | agovagmuV/I9/2019/e e, 11-11-2019
27 | 8622019 |apmiagavl/19/2019/8). ag.cu. 1-11-2019
28 | 8722019 |eile.(ao.00rs) maud 179/2019/0a000 13-11-2019
29 881/2019 | 60903/ agariagming 2’201_6/&@@5@@‘: 14-11-2019 .
30 | 886/2019 | sf.a.(@ndgh) maud.3184/201%ca000 12-11-2019
31| 88712019 | aprongaut/192019/a st 16-11-2019
32 | 8912019 |sn.a(cndql) maus 327120196000 18-11-2019
33 | 90772019 |en.e(@ddl) mand 3293201%an0d 19-11-2019
34 | 91772019 | se(ah) ot 22019/a.0g0d. N1, 14-11-2019
| 35 | 91972019 . | Gando-ngavagming 2/278/201%aa000 25-11-2019
> 36 | 9202019 | ante-agmiagmng V431/2019/aan00 [26-11-2019
37 | 9232019 | Gaoo-agahgTuag 4/112/2019/6a000 26-11-2019
38 | 9552019 |sfle(agenpms) omd 196/201%aa000 - | 5-12:2019.
39 | 9722019 |sia(eodql) oous 3512019000 | 4-12-2019
40| 976/2019 | rv.g.(00.) mnus 21/2019/amoben 6-12-2019
41 | 98612019 |anstaviV4822019-oner 18-12-2019
“42 | 10062019 | Gano0-ngmingmiag 2/268/2019-gande 34-12-2019
43 | 22020 |sne(@pdgl) maud 3737/2019/0a000 24-12-2019
44 | 82020 |she(ah) mmid 22020/6a000 412020




!

MO;-nQ)ﬂD"ng)ﬂi)"aﬂ) 3/250/2019/8an30

&.a.(afl.) maud 9¥2019/ans.au.

45 | 4012020 16-1-2020 -
46 | 7572019 |she(ah) maud 19/201%eng.aul 17-9-2019 -
47 | 9472019 |sie(an.) maud 232019/ o 22-10-2019
48 | 9522019 |sf.e(an) omus 2U201%sap.csh 11-10-2019
49'| 122020 |w.alah) omid 22020, 6-1-2020

50 | 73412019 | s (an) mmud 512015 @n6.a0. - 24-8-2019
51} 7452019 | saan.) oo 62/2019we8.an. 9-10-2019
52 | 78V2019 |sne(an) mmd 69/201%ans.u. 25-10-2019
53 | 7862019 |mLa(an) moud 70/2019/mms. 0 [26-10-2019
54 | 8102019 |se.(af) oo 75/2019/mmyd. | 5-10-2019
55 | 8112019 |sla(anl) maud T4/2019/md.q 4-11-2019

56 | 876/2019 |sn.e(ah) maud 73201 mrd.c 1-11-2019

57 | 9112019 |sne(an.) mmud 76/2019@md.au 6-11-2019

58 | 9132019 - |an.a.(al) mmud BU/2019@md.au0. 19-11-2019
59 | 9252019 |sne(an) maud 82/2019/mps.0, | 26-11-2019
60 | 944/2019 |sfe.(all) maud 84/201% awd.au. 30-11-2019
61 | 9452019 |mle.(al) maud 852019 wad.a. 30-11-2019
62 | 948/2019 |ml.a(af.) mmus 86/2019@ns.a. 3-12-2019
63 | 949/2019 |a.e.(afl) omid $7/2019/mod. 0. 4122019
64 | 96912019 |ana(an) mmus 89/2019/@md.a. 9-12-2019
65 | 9702019 |s.a(an) maud 9U/201%and i, 9-12-2019
66 | 97U2019 |ef.a(af) moud 882019 mad.anl. 6-12-2019
67 | 974/2019 |mie(al.) mmud 91/201%mms.ai. 12-12-2019
68 | 999/2019 |mia(nl.) mmud 95/2019/mnd.au. 23-12-2019
69 |- 1008/2019 | sfl.a(ao.cpm) maud H2019/ag afapaven. | 24-12-2019
70 | 1009/2019

21-12-2019
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71

1010/2019 | sfl.@.(afl) maud 94/2019/@pd.a6). 23-12:2019
© 72 | 101772019 | sle(aN) moud 98/2019/and.aul. 30-12-2019
73 - s.a.(afl) s 8¥2019/ama.w. 28-11-2019
74 | 6832019 |siLe.(afl) mmud 33/201%somd. 23-9-2019
75 | 8752019 |efe(al) maud 38/2019/sow. 8-11-2019
76 | 8792019 |me(an) maus 402019/, 14-11-2019
77 - | apav3-14027/17 |18-11-2019
78 | 7542019 | en.e.(afl) mmd 1572019 sogay 10-10-2019
79 | 8232019 {se(an.) mmud 165/2019/s0gmy 411-2019
80 | 824/2019 |sfl.é(al) maud 164/2019/sogav’ 4112019
81 | 83272019 |s.e.(xft) maus 170/2019/sogmy $11-2019
82 | 813/2019 |ml.a.(afl.) amd 1712019 sogay 8-11-2019
83 | 834/2019 |s.e(al) maud 172/2019/sogay” - 8-11-2019
84 | 8352019, | sh.e.(afl) maud 173/201%soga 8-11-2019 -
85 | . 836/2019 |sfl.e(an) maud 174/2019/sogeav” 811-2019
86 | 8372019 |sfe.(ah) maud 175/2019/s0gy 8-11-2019
87 | 8382019 |sn.e(ah) moud 176/2019/s0ga0" §11-2019
88 | 839/2019 |s.e.(al.) maud 177/2019/s0gav’ 811-2019
89 | 840/2019 |mle(afl) marud 178/2019sogmy’ 8-11-2019°
90 | 8412019 |sn.e.(aN) mmud 179/2019/sogay" 8-11-2019 -
91" | 842/2019 |sf.e.(an.) moud 180/2019/sogn’ |8-11-2019
92 | 844/2019 |mN.g.(af) maud 181/201%/sogm’ 8-11-2019
93 | 845/2019 |ef.e.(afl) maud 182/2019/sogay’ |&11-2019 -
94 | 846/2019 |ee.(al) mauad 183/2019/sogm 1811-2019
05 | 8502019 |mi.a.(al) caus 108/201%actd, 20-8-2019
96 | 8902019 |sdl.e.(aN) maud 186/201%sognd” 17-11-2019
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97

®.a.(ad.) maud IB?IZOIQ/SQ@«\)‘_‘ _

18-11-2019

892/2019
98 | 89¥2019 |sle(all) maud 188/2019/soga 18-11-2019
99 | 894/2019 |mle.(aN.) mamud 189/201%sogay 18-11-2019
100 | 895/2019 |a.@.(afl) maud 190/201F sogyan 18-11-2019
101 | 896/2019 |sfla.(all) maus 191/2019/sogay 18-11-2019
102 | 926/2019 |sf.@.(a) mmud 194/2019/sogav" 27:11-2019
103 | 9272019 |sne(an) e 195/2019/sogyry” 27-11-2019
104 | 928/2019 |en.a.(afl) mmud 196/201Usogay 27-11-2019
105 | 9382019 | m.e.(all) maud 165/2019/acfid. 27-11-2019
106 | . 9532019 | sl (nh.) maud 167/2019/aciad. 17-12-2019
107 | 98272019 |efla(afl) maud 202/2019/sagms 17-12-2019
108 | 98712019 |sn.e(an) mmia 204/2019/sagry 19-12-2019
109 | 98872019 |en.a.(all) mmud 205/2019/sogms 19-12-2019
110 | 10052019 |sf.e.(aN.) maus 206/2019/sogyar” 24-12-2019
11 | 1014/2019 | sh.a(af.) mmud 2082019/ sogay 27-12-2019
112 | 10152019 |si.a(af) moud 209/2019/sogamy 27-12-2019
113 | 1024/2019 |s0.e.(afl) miud 211/2019/saggard” 31-12-2019
114 | 10252019 |ela(afl) moud 212/2019/sog0y 31-12-2019
115 | 102772019 |e.e(af) maad 213/2019/sogy” 31-12-2019
116 | 1029/2019 | sn.e.(afh) maud 214/201%sogav 31-12-2019
117 | 1030/2019 |sfte.(af) maud 215/201%sogay 31-12-2019
118 | 103172019 |mle(afl) maus 216/2019/s0gmy 31-12-2019
119 | 10322019 |sn.e.(af) maud 217/201% sagay’ {31-12-2019
120 | 1033/2019 |sila(an.) maud 218/201%soguns 31-12-2019
121 | "1034/2019 |af.a.(afk) menss 2192019 sogav” 31-12-2019
122 | 103572019 ' 31-12-2019°

| #.6.(a ) maud 220/2019/sagrs
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#.a.(afl) maud 221/2019/sagm

© 427/2019

ol a.(af.) il 95/2019!5’! s,

123 | 1036/2019 31-12-2019
124 | 10372019 | e.o(afl) mud 222/2019sogns 31-12-2019
125 62020 | sie(afl) moud 12020/, 4-1-2020
126 - | odsagadiaWV agal end1025/2019-20 17-10-2019
127 | 77772019 | si.e(a.) moud 232019/ca1 4-10-2019
128 | 849/2019. | &.(an) mmud 25/2019%aen 1-11-2019
129 | 9792019 |en.e.(an) m@m-zazm%en_ | 2-12-2019
130 | 6252018 .8 (al)mad 123/2018/apaf&opac:avepyy.ail. | 6-9-2018
13 490/2019 |sla.(afl) moud 68/2019!@4&0@)@‘&1.0%@1 6-7-2019
132 | 5782019 |sfte.(afl)omd 90/2019/@4&me 24-8-2019
133 | 827/2019 |ml.&.(ef))mmud 96/20191@4&09,,9«1»%@1 29'_-9-2019 _
134 | 984/2019 | s\.e.(al)manud 106/2019/apaf &ognsavegyan. | 14-12-2019
135 | 504/2019 |sfl.e(af.) meud 113/2019/<1a00, 24-7-2019
136 | 7302019 |sedan) mmid 152/2019/sogay’ 9-10-2019
137 | 7432019 |efte(ai) maud 158/2019/51. . 11-10-2019°
138 | 7852019 |el.@.(aN.) mmid 159/2019/6h.au, 23-10-2019
139 | 814/2019 |e.a.(afl) maud 1632019/, 2-11-2019
140 | 816/2019 |md.a.(a.) moud 16272019/ au. |2-11-2019
141 | 8182019 |s.e.(ail) maud 166/2019/m.a. 5-11-2019
142 | 912/2019 |en.&(af.) mmsd 185/2019/51. . 17-11-2019
143 | 929/2019 |s&fl.eu(afl) moud 192/2019/s1.a00). 24-11-2019
144 | 930/2019 |sf.e.(aft) maus 193/2019/<1 0. 24-11-2019°
145 | 967/2019 |se(an.) maud 198/2019/sogav’ 9-12:2019
146 | 980/2019 |e.&.(afl) maud 201/2019/simn o _17-1272019_
147 | 954/2000 | sa (ogo.nprv?) maud 95/2000/nmamnma 5-10-2000
148 ' 29-6-2019




48

509/2019

gl.a.(nll) s 56/2019/aged.mil.and.

20-6-2019

149
150 | 512/2019 | sn.@.(all) mmud 652019/t ond. 18-7-2019. -
151 | 554/2019 |pfha(an) mmib TV2019agad.aNl.ansd. 29-7-2019
152 | 62112019 | sfl.a(afl.) maud T4/201%agad.mi.and. 7-8-2019
153 | 622/2019 |en.@.(an) mous 74/2019/agd o @b, 7-8-2019
154 | 6232019 |en.(al) s 74/201%p@.cnNons. . |7-8-2019
_ 1.55 690/2019 | av.p.(amaysl) maud 84/2019/ amaeich 14-9-2019
156 | 74772019 |s1e(aN) mnud 8¥201%agad.mi.ard. - |2-10-2019
157 | 7482019 |sN.e(an) moud 88/2010pat.cn.a@0d. | 2-10-2019
158 | 7492019 | sneu(al.) manid 88/2019/ngad.mil. o, 2-10-2019
159 | 7502019 |sfl.e.(all) maud 88/2019/aped.cm.and. 2-10-2019
160 | 752019 |sLa.(af) mmud $8/201%aged.cN.and. 2-10-2019
161 | 78972019 |sle.(af) maud 9&:2_019/,.@@am;ma_ 25-10-2019
162 | 7932019 |ala(af) maud 9¥2019/ngad.ol.a0s. 19-10-2019 |
163 | 79472019 |sie.(an) maud 99/201%aped.afl.ard. 28-10-2019
164 | 8172019 |@e(an) maud 98/201%geb.mnond. | 28-10-2019
165 | 856/2019 |sfe(ah) mous IOV201%npm.niland. | 5-11-2019
166 | 864/2019 | av.p.(gpaEmmud 100/201%omovied 5-11-2019
167 | 882/2019 |sn.a(ah) maud 1022019 miland. | 7-11-2019
168 | 8832019 |sfle.(afl) maud 102/201%/agud.cmfland. 7:11-2019
1169 | 88472019 | sles(al) manud 102/2019/ gt énfl.oob. 7-11-2019
170 | 8852019 |en.e(@nag)) mmus 1366/2019/apademn.and. | 6-11-2019
171 | 888/2019 |sl.e(nfl) moud 103201V nga ot amd. | 11-11-2019
172 | 889/2019 | sn.e(an) maus 104/2019/ges.mi.and. 11-11-2019
173 | 8972019 |aN.a(afl) moud 105/201%gab.nn.ond. | 13112019 -
174

898/2019

s01.8.(aN)) maud 106/2019/agod.am. ard.

14-11-2019
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175 | 89912019 |sh.a(a.) maud 108/201%ngad . | 16.11.2019
176 | 900/2019 | wi.a(nN) maud 110/2019ngah. ol onys. 16-11-2019
177 | 9012019 |sfia(ail) mous 110/2019ga.cifland. | 16-11.2019
178 | 902/2019 | s.a(afl)mwmud 110/2019/ngef. eufl.amd, 16-11-2019
179 | 906/2019 | av.p.(@0as) ;s 111/2019emowtos 18-11-2019
180 | 9082019 |s.a(af) maus 107/2019/pub.cnflond. | 16-11-2019
181 | 91472019 | rv.p.(w0ais) mesd 11572019 0morics 21-11-2019
182 | 922/2019 |sfle(afl) maud 120/2019mgah.cnfomd, | 25112019
183 | 924/2019 |orv.p.(@0a) maus 118/2019/ amoricd 25-11-2019
184 | "93%2019 |s.a(alt) omd UY2019qpd.mlond. | 21112019
185 | 934/2019 | eN.(afl) ot 11472019/ mgyatenttomd, 21-11-2019
186 | 9352019 [sfl.o(nl) e 1122019/ ngt oot o, 21112019
187 | 939/2019 | orv.p.(@0ayeT) mamd 119/201% oavvics 25-11-2019
188 | 940/2019 |si.a(afl) marud 1172019 ngbentond. | 25112019
189 | 9432019 |s.o(ohl) wous 122/2019/apeh sl eps, | 27-11.2019
190'| 950/2019 |sfa(ah) maus 128/201%gaatand. | 3122019
191.| 9572019 |she(al) mmud 130/2019geb.nnand. | 4-12.2019
192 | 9622019 |av.p(@eas)) woud 129/201%6movics | 4-12-2019
193 | 10012019 |sfa.(an) maud 141/2019/gat.nflops.  |24-12-2019
194 | 1019/2019 | s.e(ah) maud 13672015 ~got mfhond. | 2812.2019
195 | 4/2020 | sh@.(a) marud 138/2019/ng@d.nfl.and. 24-12-2019 |
196 | 152020 |sfl.e(afl) maus 22020/ mi.amd, {61-2020
197 | 222020 |av.p(@rasl) maud 142/201%amovias 24-12-2019
198~/ 392020 |sfle(afl) mmud 7/2020/aged.mi. a0, 14-1-2020
199 | 3452019 |sa(a) omut 5272019000 s 17-5-2019
200 | 4012019 |s.e.(a) o S7/201%/ca0-siog] 24-52019

63620
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o.8.{ah.) mand T7/201%es.0-804] .

201 | 469/2019 6-7-2019
202 | 6482019 |mi.@.(all) maud 91V201%aam0-60qf: - 22-8-2019
203 | 6732019 |s.(an) moud 100/2019/08:0-6q]. 23-9-2019
204 | 705/2019 |s.e(ah) mmud 7H201%0a0-600f: | 29-6-2019
205.] 7522019 |sh.e.(af.) mmud 96/201%amr-ogf 16-9-2019
206 | 7632019 |sha(afl) maus 12/2019/ca0-a0qf. 9-10-2019
207 | 76872015 |#0.8.(an) mmud 104/201%880-80q: 28-9-2019
208 | 7752019 | efte.(all) maud 98/201%0e0-a0q] 116-9-2019
209 | 7782019 |se(ah) it 8/2019/6a0-a00f, 19-8-2019
210 | 7802019 - | stl6.(afl) mmi 9%201%/cmd-a0qf. 16-9-2019
21 | 78272019 |s0e(all) maud 106/20190a0-a0n] 3-10-2019
212 | 7832019 |she(al) moud 74/2019/6m0-a0qf. 29-6-2019 |
213 | 82012019 |sfa.(an) maud 119/2015/0m0-69ny: 7-11-2019
214 | 850/2019 |sfta.(afl) maud 118/2019/ca0-adgf: 29-10-2019
215 | 880/2019 |sn.a(an) maud 120/2019/60-00q]. 8-11-2019
216 | 92002019 |sa(all) o 1212019680604 18-11-2019
217 | 936/2019 |efl.e(all) oud 1232019/ ca0-aof: 25-11-2019
| 218 | 93772019 |ena(an) maud 1242019000205 29-11-2019
209 | 959/2019. |efl.(afl) maud 127/2019/a6:0-20n: 9-12-2019
220 | 9932019 |sila(an) md 129/2019/a@0-a0qf: 14-12-2019
221 | 10002019 |ef.6.(afl) mmud 13/2019/ca0-80qf: 17-12-2019
222 | 110032019 |sf.a(ah) maud 122/2019ca0-00qf. . 23-11-2019
223 | 1004/2019 | s.@.(al) Db 136/2019/00-000 . 23.12-2019
1224 | 10132019 | a6 mous 1327201900800 17-12-2019
"225 | 7372019 4-9-2019

. (afl) mrud 54/2019/agad. agryisd.a.
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226 | 7442019 |shia(an) omus SY2019/apmbepuviatan. | 2592019
227 | 7652019 |sfl.e.(afl) maud 57/201%ag@h.apmralanl. |25.9.2019
228 | 79072019 | mhe(an) maud 76/201%agab agnssn.ost. | 25-10-2010
229 | 8282019 |s.e.(afl) maud TH2019/ageb.agaviedlal, | 2-11-2019
230 | 829/2019 | sfl.a(afl) marud TR/201%ngah.apuiettasl. | 2-11-2019
231 | 9562019 |s.e.(nih) moud 8/2019/agetguianant, |9-12.2019
232 | 990/2019 | av.@.(@pysl) maud 94/201/m.qvi8. o . 20-12-2019
233 | 3432019 |mh.@(al) onud 2U201¥agadi&al. | 6.5.2019
234 | 85772019 | e (an) omu 14/2019/s0 @ lapd. | 4-11-2019
235 | 8632019 | e.a.(ail) moud 1572019800 a8l gl J411:2019
236 | 8662019 |me(a) moud 16/2019/e0 0.l agad. 4-11-2019
237 | 8672019 | s.a(anl) marud 17/2019/60. . wslagob. 4-11-2019
238 | 86912019 |ef.e.(aN.) marud 18/2019/80. .0 ngpe, 411-2019
239 | 9152019 |sa(ah) maud T201mms 25-7-2019
240 4912019 cm_.g.(mgél)' maud 6/201%aamp.a.00 21-6-2019
241 4922019 |mg(awas) monus U201ean e 2162019
242 912019 |sfa(a) mud 322019/npat @ Whogad | 19112019
_-ii. Reports of various institutions 7
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X.V—--S)QJOQB(DDM" 2018-19 P NPOCIDTR” Qhnf
' (#oaimoamy| :
' al(@a,
| TOaciimno)
= - : :
XVIII——sas)mraénvma@mommo, 2018-19 | madrsionday” aawleandd -
DaIPRMICRINIO | {MmosIDaamy aucii(mtrufru“'m.ﬂ.g
nl@la ' ’ '
Masima)
XXIV—omovleje 201819 | agocinvogne, TR QUdrnf
smovlanglosayo (aorimonmy
aamilesuano @
aVanieno) - | |
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2

3

1
XXIV—amaglpjp . 2018-19 | aociovseite, 'mmsauém)e.;neouﬁ,
am¥lenglaauale (@vemam | sleel, o
" ajonavleamanio B al@le: | amowlch BhISA U3, MInuEMO3
' Manl@o) | aflodaginadd” mudqfiay” (awmog)
_ s O f, BOWOIS’
XXIV—amaviegp _ 201819 | ecaeiao; a8majemynpe (W)
' " emovlengleasne (&0eKm00T0 | Qlchnf .
Janmieasaae ai@le
B auanitno)
XX VII—avanaomo 2018-19 | (Wno@0em alemgf
(@oeimonm :
 al@las
_ aoarflme)
Wednesday, February 12, 2020
(i) Papers as per rule 166 (1)
= ’ 'né)mf’-m@-. . aﬁmommm‘lmﬁ'
mmid] & maud maud @1@@1
1 2 3 4
1 | 9912019 [rv.0.(one.) moud 232019mades 17-12-2019
2 | 995/2019 |mu.p.(e0e.) maud 19/201%emaden 1-11-2019
3 3/2020 1. a.(andgh) maud 3738/2019/ca000 24-12-2019
4 | 182020 [efl.e.(aN)) mrud 1/2020/aa02 4-1-2020
5 3772020 m.a(edgl.) mod 108/2020/31-:009 -16-1-2020
6 42/2020 CaoOmda)nU“na)«u"n@ 2/172/2019-gn030 - 17-1-2020
7 | 52020 |ov.p(opaysh) mmud V2020/a0.q.0 1-1-2020
8 .996/2019 &l.a.{all) mmud 92/201Yardaut 19-12-2019
9 | 10012020 |a.8.(apon?) maud 22020/gafagmy sfl. | 2.2-2020
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1 2 3 4

10 | 994/2019 |m.a.(aN)) maud 42/2019/ 000 - 6-12-2019
11| 512020 |s&.(aN) maud 3/2020/s0gav" 21-1-2020
12 | 96872019 |=ml.&.(a) mmud 199/2019!5-9-@«1)” 10-12-2019
13 | 963/2019 |ml.&.(aN) maud 121/201% agesd.m.and. 25-11-2019
14 | 96472019 gl (nf)) maud 121/2019/ages.enl. and 25-11-2019
15 { 965/2019 |=).@.(att) maud 121/2015/agod.mN.epd. - 25-11-2019
16 | 966/2019 |mle.(af) moud 1212019/ apod.mN.and. - 25-11-2019
17 | 1021/2019 |=f1.e.(aN) maud 139/2019/aged.cni.and. 24-12-2019
18 | 34/2020 |si.&.(aN)) moud 143/2019/«@(53.@.@@6 30-12-2019
19 | 752020 #.8.(af) maud 9/2020!@:53.511[1'.«@(3.' 23-1-2020
20 | 8272020 |s.@.(nfl) maud 137/2019/apat. el @, 23-12-2019
21 1 402/2019 |e.a.(a) maud 61/2019/¢a2-a29]. 30-5-2019
22. | 57912019 gi.a.(af)) maud 86/2019/s@0-aanl- 30-7-2019
23 | 1772020 |mla(af) moud 134/201‘91’0@0-6!39;. 19-12-2019
24 | 5172019 (ml.ean) maud 86/201% afad.apovedl.anl. . 2-12-2019
25 | 11/2019 [e.e.(ad)) maud 87/201% a@d.agaiedl.aul. 6-12-2019
26 | 342020 |av.o(ww.) mmdS/2020/m.quLe.q. 10-1-2020
27 | 93/2019 |s.e({an) maud 9/201% agad&avampy.ap@d.anl. | 17-8-2019

(ii) I‘bports of various institutions

@0 Mgajodginag

maud Tuaaeine _ IBatto a avjE00ie
1 2 3 4

| |eonssems & sougdl  2017-18 oany 'mag s

‘{ONOR Ban” HamY

9 doafisopd &  eoaigd|  2017-18 smom & erunym aauad

mmofl el omy -
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1 2 : 3 - 4
3 lemog  mvomunom avdg 201516 andadle: dlagjods”
allssmom eaume abqyigys” 2016-17
. 2017-18
4 |onay aflay pmeco 1 2017-18 806 Olaqds’

5 eo:08  eauy” SETHTYMT

@33 e0auad efglgay” 2016-17 andeadle dlaqodg’
2014-15 .
_ 6 B03anBCaM eHog alanad 2015-16 m@’lg 0lGqodg’

(iii) The answers to the following c}uestions along with the statepents
showing the reason for delay in submitting them under Rule 47 (2) -

@& M@ aflama1Soom —r

plap¥lc] wloame : oezRgme . e moud
1 14 ’ : 15 - |1757, 3916

2 14 16 {417, 2505, 5696 - J




APPENDIX- VI

STATEMENT SHOWING THE DETAILS OF BILLS PASSED,
- DATE OF INTRODUCTION, AMENDMENTS RECEIVED,

DATRE OF PASSING ETC.
s1. . Amendments received Number of Members
No Date of I e Teference 1o After reference participated in the
Introduction Subject! 1o SubjectSelect | Clause discussion Date of
mame of Bill of the Bill . Select Commitiee Committee by ) :kune Passing
Ordin- | Cir- | Sub- [Ci= | Recom | Clause After en
ance cula- | ject/ cula- | -mittal | Comside | Before referenice GLM)
disap- | tion Select | tion ration reference | to Subject/
proval Com- to Select -
motion mittee subject Committee
Cormmi-
[6)] [¥3] 3 (4) 5 (6 D (] 9 Q19 an (12) (13
1 The Kerala Municipality ’ ’
{Amendment) Bill, 2020 ‘ -
(Bilt No, 239)* 6-2-2020 - 105 105 102 102 155
19 24 357 11-2-2020
2 | The Kerala Panchayat o . ‘ : .
Raj (Amendment) Bili, 6-2-2020 - 105 105 102 102 122
2020 (Bill No, 238)* :
3 | The Kerala Chiistian
Cemeteries { Right to
burial of corpse) Bill,
2020 (Bill No. 243 © 6-2-2020 20 105 105 103 103 289 27 7 4.43 1N-2-2020

* The introduction, taken into consideration and passing of Bills mentioned against serial no.1 & 2 were held together.

AL
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APPENDIX-VIl
S EATURES OF THE BILLS
1. THE KERALA MUNICIPALITY (AMENDMENT) BILL, 2020

Section 6 of the Kerala Municipality Act, 1994 (20 of 1994) provides for
the constitution of Councils. Sub-section (2) of the said section provides that
after publishing the relevant data according to Census, the total number of
seats of Councillors in a Municipality may be varied in accordance with the
criteria specified in sub-section (3). As per existing provision of sub-section (3)
of section 6 of the Act, the number of seats of Councillors in Municipal Council,
where the population does not exceed twenty thousand, shall be twenty five,
and where the population of the Municipal Council exceeds twenty thousand,
number of seats of councillors shall be  twenty five for the population of first
twenty thousand, and one each for every two thousand and five hundred, of the
population exceeding twenty thousand, subject to 2 maximum of fifty two
Councillors. In the case of Municipal Corporation, the number of seats of
Counciliors where the population of Municipal Corporation does not exceed four
lakh shall be fifty five, and where the population exceeds four lakhs, fifty five
councillors for the population of first four lakhs and one each for every ten
‘thousand exceeding four lakhs , subject ‘to a' maximum of one hundred

. . Councillors.

In the circumstance of increase in the population of Kerala as per Census
of 2011, and the population of many municipalities have exceeded one lakh, the
ratio between the number of councillors to be filled by election and populaticn
have increased. Under this circumstance, the Government have decided to
increase the number of councillors in the municipalities by one each, to reduce the
ratio between the population and the number of councillors to provide better
administration to the general public. Accordingly, Govemment have decided to
amend sub-section (3) of section 6 of the Kerala Municipality Act, 1994 suitably. -

The Bill is intended to achieve the above said object. o
2. THE KERALA PANCHAYAT RAJ (AMENDMENT) BILL, 2020

Section 6.of the Kerala Panchayat Raj Act, 1994 (13 of 1994) provides the
strength of Panchayats. Sub-section (2) of the said Act, -provides that after
publication of the relevant figures of each census, and subject to the scale -
specified  in sub-section (3) the total number of seats in Panchayats may be
altered. As per the existing provision of sub-section (3) of section 6 of the -Act,
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the number of seats 'in the case of a Village Panchayat shall not be less than

thirteen or more than twenty three, in the case of a Block Panchayat it shall not

be less than thirteen or more than twenty three, and in the case of a District

Panchayat, the same shall not be less than sixteen or more than thirty two. The
- proviso to sub-section (3) provides that the ratio between the population of the

territorial area of a Panchayat at any level and the number of seats in such

Panchayat to be filled by election shall, so far as practicable, be _the same
. throughout the State. '

In the circumstance of increase in the population of Kerala as per the
census of 2011, the ratio between the population and rumber of seats in
Panchayat have been increased considerably. The Government have decided to
increase the number of seats in Panchayats by one each in order to decrease the
ratio between the population and the seats in the Panchayat for the purpose of -
providing better administration to the general public.  Accordingly the
Government have decided to amend sub-section (3) of section 6 suitably.

The Bill is intended to achieve the above said object.

3. 'I'I-IEKERALACHRISTIANCEMBTERIBS (RIGHTTOBURIALOF
CORPSE) BILL, 2020

Government have noticed that amdng Christian communities in the State
certain difficulties being faced for the décent and timely burial of corpse in some
.cemeteries. Due to this, the family members are forced to preserve the corpse -
indefinitely in morgues which affect the funcral services. If it continues, it will
' cause grave social and religious impact in the society, Therefore the Government
considers that, it is necessary to bring a legislation which provides that all
members of the families belonging to a parish shall have the right to be buried in
the cemetery where theit ancestors were buried. :

_ As the Legislative Assembly of the State of Kerala was not in session and
the above proposals had to be given effect to immediately, the Kerala Christian
Cemeteries (Right to burial of corpse) Ordinance, 2020-was promulgated by the
Governor of Kerala on the 6® day of January, 2020 and the same was published
as Ordinance No.l of 2020 in the Kerala Gazette Extraordmary No.59 dated 7%
January, 2020. :

The Bill seeks to replace Ordinance No. 1 of 2020 by an Act of the State
Legislature,

36 |2020.




APPENDIX -VIII
Details of Bills referred to Subject Committecs

Subject Date of Date of Date of By whom the Re_pbﬂ Was
s Name of Bill Date of Committee | referenceto | meeting of presentation presented
No. Inwoduction | towhich | Subject the Subject "of Report :
referred Commitiee Committee
1)) 2 ) (1) 6] © ) ®
1 | The Kerala Municipality
(Amendment)Bill, 2020 . .
(Bill No. 239) 6-2-2020 X 6-2-2020 6-2-2020 7-2-2020 'Minister for Local Self
' Governments
2 | The Kerala Panchayat Rsj
| (Amendment) Bill, 2020
(Bill No. 238) 6-2-2020 X 6-2-2020 " 6-2-2020 7-2-2020 "
3 | The Kerala Christian
Cemeterics (Right to Burial _ :
of Corpse) Bill. 2020 (Bill 622020 X 6-2-2020 62-2020 7-2-2020 Chief Minister
No.243) :

vi



"0Z0Z/9€9

APPENDIX-IX

STATEMENT SHOWING THE DETAILS OF BILLS PUBLISHED AND DATE OF C]RCULATION TO MEMBERS
[Exclnding the Bills introduced during the Eighteenth Session]

S

“Date of Publication ,-

No. Name of Bill_ Date of Circulation
) D ® @
I [ he Kerata Forest (Amendment) Bin, 2019. Bitt No. 235 - 23122019 2812020
2 g&m%@""‘m Income Tax (Repeal) Bill, 2019 412020 2812020
3| The Kenila Advocates Clerks Welfare Fund (Amenment) Bill, 2020 (Bill No. 237) 7322020  F1200
4 | The Kerata Coir Workers' Wettare F\md‘(;kmendment) Bill, 2020 (Bill No. 240) 2212020 2812020
5 | The Kerala Abkari Workers' Welfare Fund (Amendment) Bill, 2020 (Bill No. 241} 2212020 - 2812020
6 | The Kerae Headioat Workery (Amendment) Bill, 2020 (Bill No. 244) 522020 622020
7 m Kerua Labour Welfare (Amedroent) Bill, 2020 (ill No 7243) 10-2-2020 1122000

SL
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APPENDIX X
TIME TAKEN FOR VARIOUS BUSINESS
aflatswo g’
I eawIWIme 2 dlang”
2 WBaRQas @iMoite 136 enomg”
3, WAGIRQNS avamwe 1 gl
4 _nosmdan]’ pleawo . 16 g
5 C219G3}00MO TVBDo . 435 alang
6 pODHODHGE oflmaa ~ 1aang’
7 2IR0@OA 121300 59 eNang”
g 2DMo @Ryl BDGE 2 oflamig”
9 PADEBIDIBOS M@ 1 aiterlg”
10 aRSlQMRE e 344 aleng’
1 BRSO JEAWo-21d.a) 278 adanlg”
12 D@l jcoVImIGReIER 2ldg) 705 ey
13 AL aMeTenmd 158 aflog”
14 rosntiaNleasd 339 Mg .
15 GAWRIOTD M a) SSRIITYHUA 11 dlemg?
16 oleqapdg’ muadejamo 6 milmig”
17 . olan jods’ aolnemm 2 dag”
18 | Wm@aele 639 a\mlg”
13-  Mlaam]Geeoamdonse 464 along’
20 2150 300 armaval a)jas aJopoaim 11 g
21 - algomiongs 3EANDNEBENS alTINEHM 7 Aeg”
22 B2ajo 31 eneomg
23 QElou? 14 g’
24 ancloiaf 2 dlafg”
25 alyamlniead® allvedlaeamo 4 gy
26 al§e 215 @Ia00a8s P leedlo 39 alantg”
27 BB IRRINRIN(JURET 11 eitortg
28 fajeawo ' 1 alenmig”
29 ERAIGEIG Mo 4 oemg”
BYE 3723 alemging”

- {62 aemlgad alonlg)
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~ APPENDIX -XI

 STATEMENT SHOWING CONSTITUENCY. NAME AND PARTY
AFFILIATION OF MEMBERS OF FOURTEENTH
' KERALA LEGISLATIVE ASSEMBLY

| (AS ON 29-1-2020)
SI. |  Constituency . Party Affiliation of - |
No. Name Name of Members Members
1 2 3. 4
1 | Manjeshwar {Shri M. C. Kamaruddin ‘Indian Union Muslit
' o League
2 Kasargod Shri N. A. Nellikunnu Indian Union Muslim
- 7 ' - League
3 Udma Shri K. Kunhiraman Communist Party of India
: : (Marxist)
4 Kanhangad Shn E. Chandrasekharan [ Communist Party of India
5 Trikaripur Shri M. Rﬁjagopa]an Communist Party of India
' : o _ {Marxist)
6 Payyannur - | Shri C. Krishnan Communist Party of India
'. o ' ~ (Marxist)
7 | Kalliasseri  |ShriT. V. Rajesh Communist Party of India
. : {(Marxist)
8 Taliparamba | Shri James Mathew Communist Party of India
: (Marxist)
9 Trikkur Shri K. C. Joseph Indian National Congress
10 " Azhikode  |Shri K. M. Shaji ~ Indian Union Muslim
" “League
. Kannur | Shri Ramachandran Congress (Secular)
' Kadannappalli

Communist Party of India

Dharmadam | Shri Pinarayi Vijayan
' _ : _ (Marxist)
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the number of seats in the case of a Village Panchayat shall not be less than
thirteen or more than twenty three, in the case of a Block Panchayat it shall not
be less than thirteen or more than twenty three, and in the case of a District
Panchayat, the same shall not be less than sixteen or more than thirty two. The
proviso to sub-section (3) provides that the ratio between the populat_ion of the
territorial area of a Panchayat at any level and the number of seats in such
Panchayat to be filled by election shall, so far as practicable, be the same
_ throughout the State. :

In the circumstance of increase in the population of Kerala é.s per the
census of 2011, the ratio between the population and number of seats in
Panchayat have been increased considerably. The Government have decided to
increase the number of seats in Panchayats by one each in order to decrease the

ratio between the population and the seats in the Panchayat for the purpose of - -

providing better administration to the general public.  Accordingly the
Government have decided to amend sub-section (3) of section 6 suitably,

The Bill is intended to achieve the above said object.

3 TI-IEKERALACHRIS’HANCEMIH‘ERIBS(RIGHTTOBURIALOF
CORPSE) BILL, 2020 .

Government have noticed that among Christian communities in the State
certain difficulties being faced for the decent and timely burial of corpse in some
.cemeteries. Due to this, the family members are forced to preserve the corpse
indefinitely in morgues which affect the funszral services. If it continues, it will
cause grave social and religious impact in the society. Therefore the Govemment
considers that, it is. necessary to bring a ‘legislation which provides that all
members of the families belonging to a parish shall have the right to be buried in
the cemetery where their ancestors were buried.

" As the Legislative Assembly of the Stete of Kerala was not in session and

~ the above proposals had to be given effect to immediately, the Kerala Christian

Cemeteries (Right to burial of corpse) Ordinance, 2020 was promulgated by the

Governor of Kerala on the 6% day of January, 2020 and the same was published

" as Ordinance No.l of 2020 in the Kerala Gazette Extraordmary No.5% dated 7a
January, 2020,

The Bill seeks to replace Ordinance No. 1 of 2020 by an Act of the State
Legislature.

(,35 [2e20.




APPENDIX -VIII
Details of Bills refezred to Subject Committees

" and Reports of the Subjoct Committees presentod -

Subject Date of Date of Date of By whom the R:port was
sl. * Name of Bill Dateof | Committee | referenceto | meeting of presentation  presented
No. ' Introduction |  to which Subject the Subject of Report* ‘
referred Committee Committeg
[0} 2 3 @ &) ® ©] 8
1 | The Kerala Municipality * )
(AmendmentBill, 2020 : ] e
(Bill No. 239) 6-2-2020 X 6-3-2020 6-2-2020 7-2-2020 'Minister for Local Self
Governments
2 | The Kerala Panchaya Raj
(Amendment) Rill, 2020
(Bill No. 238) 62-2020 5.4 6-2-2020 6-2-2020 7-2-2020 by
3 | The Kerala Christian
Cemeteries (Right to Buria) .
of Corpse) Bill, 2020 (Bilt 6-2-2020 X1V 6-2-2020 6-2-2020 7-2-2020 Chief Minister
No.243) '

vL
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APPENDIX-IX

STA'I'EMENT SHOWING THE DETAILS OF BILLS PUBLISHED AND DATE OF CIRCULATION TO MEMBERS
[Excluding the Bills introduced during the Eighteenth Session]

TSI,

Date of Publication

Date of Circulation

No. Name of Bill_ .

m @ ® @

‘1| The Kerala Forest (Ameadment) Bill, 2019, (Bill No. 235) - 23122019 2812020
2 g&mﬁ“ﬂm tncome Tax (Repeal) Bill, 2019 412020 281.2020
3 | The Rersla Advocates' Cletks Welfare Fund (Amendment) Bill, 2020 (Bl No. 237) 2312020 dgraom
4 | The Kerala Coir Workers' Welfare Fud (Amendment) Bill, 2020 (Bill No. 240) 2212020 2812020

5| The Kerala Abkaci Workers Welfare Fund (Amendment) Bill, 2020 (Bl No. 241) 2212020 - 2842020
6 | The Kerala Headload Workers' (Amendment) Bil, 2020 (Bill No. 244) 5-2.2020 622020
7 mxmla ]..alm;rWelfal_'e (Amendment) Bill, 2020 (Bill No. 248) 10-2-2020

11-2-2020

SL
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APPENDIX X

TIME TAKEN FOR VARIOUS BUSINESS
aflaio ' almlg”
1 esuwlmImo 2 alang
2 WAdSRNS kMoo - 136 aneig
3, waidspaoes avemwo 1 g
4 waidened @jeawo 16 gy
5 3a0G3100MR FUAWo - 435 eeng:
6 pomeomlad mlmom” 1 olang”
7 -2lA02n 1210@0 59 oNaiig”
8 &DMo @231 00 @8 2 alang”
9 Da10B2HRIWOS alomad 1 alemg”
10 ARV AN JeRWo 344 aelg”
1 BRSNS ald ) 278 alanlg”-
12 MJEROATCRERE aif s} 705 g
13 @Ry Gaeoons 158 aong”
14 -oroantinlaaod 339 sanng’
15 CADOGD M) &SIyl 11 sy
16 Oea B ruadqamo. 6 Zlmg”
17 . 0l8q pd5” axdlnemm 2 dlong”
18 WMRIBY0 - 639 alang”
19 mlwamidamiemeiayo : 464 aemg”
20 alge 300 @pmaVElanes @jmpoain 11 etemng”
21 ~ AISOmIMEs 08s0MmISE0s aIlwemm 7 g’
22 @2 31 elomig”
23 qQ8los” 14 allanng’
24 @Rl 2 Blang”
25 0} amflatomd® aledlsosme 4 alemg”
26 aigo 215 @)ao0a88 9alcaMwe 39 ag”
27 WROUEIREIEIM QB 11 oemig®
i 28 ajeago 1 eNeng”
P29 @ROJECHHMe 4 elong”
e ToY: 3723 gy’

" (62 semiggd amg)
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APPEND]X -X[

- STATEMENT SHOWING CONSTITUENCY NAME AND PARTY

AFFILIATION OF MEMBERS OF FOURm
KERALA LEGISLATIVE ASSEMBLY

(AS ON 29-1-2020)
SL Constituency Name of Me mbers Party Affiliation of
No. Name Members.
1 2 3 4
1 Manjeshwar | Shri M. C. Kamaruddin Indian Union Muslim
_ League
2 Kasargod Shri N. A, Nellikunnu Indian Union Muslim
' League
3 Udma Shri K. Kunhiraman Communist-Party of India
. ~ (Marxist)
4 Kanhangad  |Shri E. Chandrasekharan | Communist Party of India
Trikaripur | Shri M. Rajagopalan Communist Party of India
e _ (Marxist)
.6 Payyannur Shri C. Krishnan Communist Party of India
| (Marxist)
7 Kalliasseri | Shri T. V. Rajesh Communist Party of India
' . ' (Marxist)
8 Taliparamba | Shri James Mathew Commumist Party of India
' (Marxist)
9 Irikkur Shri K. C. Joseph Indian National Congress
10 Azhikode Shri K. M. Shaji Indian Union Muslim
‘ "League
11 . Kannur Shri Ramachandran Congress (Secular)
- - Kadannappalli " .
12-| - Dharmadam Shri Pinarayi Vijayan Communist Party of India

(Marxist)
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2 3 . 4
13 Thalassery Shri A. N. Shamseer Communist Party of India
‘ 3 (Marxist)
14 | Kuthuparamba |Smt. K. K. Shailaja Teacher | Communist Party of _Indié
: S ' (Marxist)
15|  Mattannur . |Shri B. P. Jayarajan Communist Party of India
o T (Marxist) .
16 Peravoor Shri Sunny Joseph , _Indian National Congress.
17 | Mananthavady |Shri O. R. Kelu Communist Party of India
(ST) (Marxist)
18 SuIthanbatherSr' Shri I. C. Balakrishnan Indian National Congress
(ST o
19 Kalpetta Shri C. K. Saseendran Communist Party of India| -
' (Marxisty
20 Vadakara  Shri C. K. Nanu Janata Dal (Secular)
21 : Kutﬁadi - | Shri Parakkal Abdulla Indian Union Muslim
| ' o . _ League
22| Nadapuram  |ShriE. K. Vijayan ‘Communist Party of India -
23|  Quilandy = |ShriK. Dasan Communist Party of India
: (Marxist)
24 Perambra Shri T. P. Ramakrishnan | Communist Party of India
: {Marxist)
25| Baiusse_ri ‘(SC') Shri Purushan Kadalundi Communist Party of India
_ o (Marxist)
26 Elathur Shri A. X. Saseendran ~ Nationalist Congress
: . T Party
27 | Kozhikode North |Shri A. Pradeepkumar Communist Party of India
’ (Marxist) J
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1 2 : 3 i 4
-28 | Kozhikode South |Dr. M. XK. Mﬁneer _ | Indian Union Muslim
_ B I_Jeag‘ue
29 Beyﬁore Shri V. K. C. Mammed Koya | Communist Party of India
' : _ (Marxist)
30 | Kunnamangalam |ShriP.T. A.Rahim Independent
31 Koduvally . |ShriKarat Razack =~ Independent
32 | Thiruvambadi |Shri George M.Thomas - |Communist Party of India |
o (Marxist)
33|  Kondotty  |SheiT.V.Ibrahim = | Indian Union Muslim
' ) _ League
34| . Eranad - |ShriP.K.Basheer Indian Union Muslim
' o _ ~ League
35| - Nilambur  [ShriP.V. Anvar " Independent
36 Wandoor (SC) | Shri A. P. Anil Kumar Indian National Congress
| . " Indian Union Musli
37|  Manjeri  |Shri M. Ummer Indian Union Musfim
_ . S ~ League
| S | ‘Indian Union Musk
38 | Perinthalmanna |Shri Menjalamkuzhi Ali an Lnion Vst
: ' _ . League
' : |Shri T. A. Ahammed| Indian Union Muslim
39. - Mankada Kabeer ' - League
B ' : Indian Union Muslim -
40| Malappuram | Shri P. Ubaidulla (cian Jion TS
‘ : _ League =~
' : Indian Union Muslim
41| Vengara Shri K. N. A. Khader
. : ° League
' ) Indian Union Muslim
| 42 Vallikkunno Shri Abdul Hameed. P,
l ' , League

636/2020.-
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2 3 4
. ) B - . U - l-
43| Tirurangadi - |ShriP. K. Abdu Rabb Indian Union Muslim
. T ~ League
44 Tanur Shri V. Abdurahimzn National Secular
o Conference
45 . Tirur Shri C. Mammootty Indian Union Muslim
' League
. R . .. li
46| Kottakkal - {Prof. Abid Hussain Thangal | oion Union Muslim
' ' . - - League.
47 Thavanur DRr. K. T, Jaleel Independent
, T i<t P .
48|  Pomnani  |ShriP. Srecramakrishnan | COTmunist Party of India
_ _ {Marxist)
49|  Thrithala  |Shri V. 'T. Balram | Indian National Congress
50 Pattambi Shri Muhasmmed Muhassin P. { Communist Party. of India
51 Shomur ° |ShriP. K. Sasi Communist Party of India.
' : {(Marxist) -
52|  Otapalam  |ShriP. Unni Communist Party of India
- (Marxist)
' . e Communist Party of India
53 K S LY. Vi) :
ongad (SC) Shri K. V V.'_l_]ayac.ias (Marxist)
54| Mannarkkad  |Shri N. Samsudheen  Indian Union Muslim
. : League
55| Malampuzha |Shri V. S. Achuthanandan | CCmmunist Party of India
: : (Marxist)
56 _Palakkad Shri Shafi Parambil JIndian National Congress
57 Tarur (SC) Shri A. K. Balan Communist Pa.rty of I_ndla
' : _ (Marxist)
Chittor - | Shri K. Krishnankutty

Janata Dal {Secular)
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59 Nenmara | Shri K. Babu. Communist Pacty of India
' _  (Marxist)
| 60. Ma thur Shi K. D. an Communist Pa_rty of India |-
‘ j . (Marxist)
61'| Chelakkara (SC) {Shri U. . Pradeep Communist Party of India
; . {Marxist)
62| Kunnamkulam |Shri A. C. Moideen Communist Party of India
: _ : 7 (Marxist)
63 Guravayoor |Shri K V. Abdul Khader Communist Paf'ty of India
: (Marxist)

e p )
64|  Manelr | Shri Morali Perunelly C"m_‘m““M .°f India
65 | Wadakkanchery |Shri Anil Akkara | Indian. National Congress
66 Ollur . |Shri K. Rajan Communist Party of India
67 Thrissur ~ | Shei V. §. Sunil Kumar | Communist Party of India
68| Nattika (SC) |Smt. Gestha Gopi Communist Party of India |

| 69| Kaipamangalam |Shri E. T. Taison Master | Communist Party of India.
' C ist P Indi
70 | Irnjalakuda  |Prof. K. U. Arunan ommunist Party of India
: : {Marxist)
' o ist Party of Indi
71|  Puthukkad  |Prof. C. Raveendranath | OTimunist Party of India
(Marxist) _
' ' C nist Party of Indi
72|  Chalakudy  |Shri B. D, Devassy -ommunist Farty of India
3 - ‘ _ (Marxist)
73| Kodungaller |Shri V:R. Sunil Kumar | Communist Party of India
74 | Perumbavoor Indian National Congress




- 82

2

1| 2 3 4
75 Angamaly Shri Roji M. John Indian Nafiona_] Congress
76 Aluvﬁ Shri Anwar Sadath Indian National Congress
) : N . N In - . M ll
77| * Kalamassery |Shri V. K. Ebrahim Kunju | To2n Union Muslim
: - League
78 Paravur Shri V. D. Satheesan Indian Nationai Congress
: Communist Party of India
g . . L ; .
7 Vypeen Shri S. Sarma (Marxist)
; ' - ' ist Party of Indi
80 Kochi Shri K. J. Maxy -| Communist Party of India
{Marxist)
L : nist P Indi
81 | Thripunithura |Shri M. Swaraj Communist Party of India
_ ) (Marxist)
82| Emakulam  |ShriT.J. Vinod Indian National Congress
83 | Thrikkakara Shri P. T. Thomas Indian National Congress
84 | Kunnathunad (SC) | Shri V. P, Sajeendran Indian National Congress
- 85 Piravom Shri Anoop Jacob . Kerala Congress (Jacob)
86 | Muvattupuzha |Shri Eldho Abraham Communist Party of India
87 Kothamangalam Shri Antony John Communist -Pa-rty of India
: . (Marxist)
88 | Devikulam (SC) |Shiri S. Rajendran Communist Party of India
o (Marxlst)
89 | Udumbanchola |Shri M. M. Mani' Communist Party of India
_ o : (Marxist)
90 'Thodup_uzha ShriP. J. Josept_l Kerala Congress (M)
91 Idukki . | Shri Roshy Augustine Kerala Congress (M)
92|  Peerumade

Communist Party of India | -

Smt, E. S. Bijimol
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' X ' 'Nationalist Congress
93 Pala Shri Mani C. . '
i Mani C. Kappan | Party
94 Kaduthuruthy | Shri Mons Joseph. Kerala Congress (M)
95| Vaikom(SC) |Smt. C.K. Asha Communist Party of India
| . | - ist Party of Indi
96 | Ettumancor |ShriK. Suresh Kurup Communist Party of India
: , . (Marxist)
' . Shri Thiruvanch
97 Kottayam | akrishian vAREnoor Indian Natipnal Congress
98 Puthuppally Shri Qommen Chandy Indian Nat_idnal Congress-
99 | Changanassery |Shr C. F. Thomas ' I{eralé Congress (M) -
100 Kanjirappally DR. N, Jayaraj Kerala Congress (M)
101 Poonjar' - | Shri P. C. George Indehendent
1102 Aroor Smt. Shanimol Osman Indian National Congress
103|  Cherthala'  |Shri P. Thilothaman | Communist Party of India
| | Communist Party of India
104 Alappuzha 'DR. T. M. Thomas Isaac ommun arty ¢ '
: : (Marxist)
S 1 o C ist Party of Indi
105 Ambalappuzha |Shr G. Sudhakaran ommunis a.Ity_o ndia
o _ (Marxist)
106 - Kuitanad Vacant | _
107 Haripad Shri Ramesh Chénnithala Indiaxi National Congress '
N ‘ Communist Party of India
1081 Kayamkulam | Smt. U. Prathibha omiauris arly ©
. ; (Marxist)
| : C unist Party of India
109| Mavelikkara (SC) | Shri R. Rajesh om y

(Marxist)
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110| Chengannur  |Shri Saji Cherian Commanist Party of Indi
DR (Marxist)
90 Thiruvalla Shri Mathew T. Thomas Janata Dal (Secular)
: . ist Party of Indi
12 Ranni Shri Raju Abraham Communist Party of India
. I {Marxist)
. . : ) - t P ¥
113 Aranmula Smt. Veena George Communis a.rty_of India
. - (Marxist)
' _ ist P i
114 Konni Shri K. U. Jenish Kumar | COmmunist Party of India
: _ (Marxist)
115{  Adoor (SC) Shri Chittayam Gopékumar. Communist Party of India
‘116 | Karunagappally |Shri R. Ramachandfan . Communist Party of India
- _ Communist Marxist -
117 " Chavara Shri N. Vijayan Pillai Party Kerala State
‘ ' Committee
118 | Kunnathar (SC) |Shri Kovoor Kunjumon Independent
_ . o , £ Indi
119| Kottarakkara |Smt. P. Aisha Potty Communist Party of India
: _ (Manqst)
120| Pathanapuram [ Shri K. B. Ganesh Kumar Kerala Congress (B)
121 Punalur Shri K. Raiju Communist Party of India
Shri - Mullakkara . N
122 | Chadayamangalam. Remakaran Commumst Party of India
' ' Communist Party of India
123 Kundara Smt, J. Mi '
un m ercykutty AmmaA (Marxist) .
124 Kollam Shri M. Mukesh Communist Party of India
' (Marxist)
125|  Eravipuram | Shri M. Noushad Communist Party of India

(Marxist) -
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1126 Chathanncor | Shri G. S. Jayalal Communist Pérty of India
127 Varkala Shri V. Joy - Communist Pa:rty of India
(Marxist)
. o . - Communist Paxiy of India
128 Attmgal.(SC). Shri B. Satyan (Marxist)
129 Chlre_lzslrgck)ee?hu Shri V. Sasi | Communist Party of India
130 Nedumangad | Shri C. Divakaran Communist Party of India
131| Vamanapuram |Shri D. K. Murali ‘| Communist Pa}'ty Oi-‘ India
) (Marxist)
. Shri Kadakampally | Communist Party of India
132} Kazhakoottam Surendran . (Marxist)
133| Vattiyoorkava | Shri V. K. Prasanth _ Communist Paf'_‘y of India
, _ . (Marxist)
134 vanantha Shri V. S. Sivakumar | Indian National Congress
puram , .
135 Nemom  !Shri O. Rajagopal Bharathiya Janata Party
136 Aru_vikkata Shri K. S, Sabarinadhan Indian National Congress
137 Parassala Shri C. K. Hareendran” Communist Pi_i.ny of India
_ T , (Marxist)
138| ‘Kattakkada  |ShriL B. Satheesh Communist Party of India
: ‘ . _ (Marxist) _
139 Kovalam - |Shri M. Vincent Indian National Congress
. _ T ist Party of Indi
© 1140| - Neyyattinkara |Shri K. Ansalan Communist Party of India
. : (Marxist)
. _ i f Indi
141 | Nominated Member | Shri John Fernandez Communist Party o 3

(Marxist).






